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MOTION RE: SUSPENSION OF QUESTION HOUR

Title: Regarding suspension of Question Hour (Motion adopted).
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| beg to move:

"That this House do suspend Rule 32 of the Rules of Procedure and Conduct of Business in Lok Sabha
in so far as it provides for the first hour of the sitting being made available for the asking and answering of
questions, in order to take up the consideration and passing of the Constitution (94th Amendment) Bill,
2002 and Constitution (99th Amendment) Bill, 2003."
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MR. SPEAKER: Yes, Shri Priya Ranjan Dasmunsi.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, | thank the Government for having moved a motion to suspend
the Question Hour to ensure the passage of these two important Constitution Amendment Bills. ...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Let these two Constitution Amendment Bills be over. We have other
issues to raise. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, | will just submit for a minute. Today morning the Gujarat Pradesh
Congress Office has been invaded by the police while a democratic bandh of the State was called by the Congress.
This is most unfortunate and unprecedented and we condemn it.

Sir, we will cooperate with the Government today to ensure the passage of the Bills. We have no objection if such
Bills are passed even without any debate. ...(Interruptions)

MR. SPEAKER: | will put to vote the motion moved by the Minister.
...(Interruptions)
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SHRI PRAVIN RASHTRAPAL (PATAN): Sir, | may be allowed to speak. ...(Interruptions)
MR. SPEAKER: Rashtrapalji, we will take up your matter on some other day. Please sit down.
...(Interruptions)
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MR. SPEAKER: | am putting the motion moved by the hon. Minister to vote.
The question is:

"That this House do suspend Rule 32 of the Rules of Procedure and Conduct of Business in Lok Sabha
in so far as it provides for the first hour of the sitting being made available for the asking and answering of
questions, in order to take up the consideration and passing of the Constitution (94th Amendment) Bill,
2002 and Constitution (99th Amendment) Bill, 2003."

The motion was adopted.



...(Interruptions)

MR. SPEAKER: Now, | have to make another observation.
...(Interruptions)

MR. SPEAKER: | am making an observation. Please cooperate with the Chair.
...(Interruptions)
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MR. SPEAKER: Rashtrapalji, | have already told you that somehow or other, we will try to take up your issue on
some other time. Please sit down.

...(Interruptions)
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